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THE CHAMBERS <thechambers.srs@gmail.com>

Filing of Reply to IA 65/2025/EZ – Haripada Manna v. State of Odisha & Ors.-
(Appeal No. 06/2025/EZ )
1 message

THE CHAMBERS <thechambers.srs@gmail.com> Sat, Nov 29, 2025 at 1:59 PM
To: Sankar Pani <sankarprasadpani@gmail.com>
Cc: satyaranjankls <satyaranjankls@gmail.com>

Dear Sir,

Kindly find attached herewith the Reply filed to IA No. 65/2025/EZ on behalf of the Respondent No.2 & 6 in Appeal
No. 06/2025/EZ, titled Haripada Manna vs. State of Odisha & Others, pending before the Hon’ble National Green
Tribunal, Eastern Zone Bench, Kolkata.

Kindly acknowledge receipt.

Regards,

Ankush Kapoor
Advocate
--
--

THE CHAMBERS
of Satya Ranjan Swain

Satya Ranjan Swain
Advocate
Central Govt. Standing Counsel, Delhi High Court 
Arguing Counsel, State of Odisha, Supreme Court
Central Govt. Senior Panel Counsel, Armed Forces Tribunal (PB), New Delhi
Panel Counsel, State of Madhya Pradesh, Supreme Court
Panel Counsel, All India Institute of Medical Sciences (AIIMS), New Delhi
https://in.linkedin.com/in/advsatyaranjan

Chambers:
460, Lawyers' Chambers Block-I
Delhi High Court, New Delhi-110003

Office:
103, Surya Mansion, 1 Kaushalya Park
Hauz Khas, New Delhi- 110016

Mob: +91-8860189238
https://satyaranjanswain.blogspot.in/

Please consider the environment before printing this email

This message contains legally privileged and confidential information and is for the use of the addressee only. If the reader of
this message is not the intended recipient, you are hereby cautioned that any dissemination, distribution or copying of this
communication is prohibited. If you have received this transmission in error, please immediately notify me by return email
and delete this message from your system.

I do not guarantee the security of any information transmitted through email and is not liable for any interception, corruption
or delays. Anyone communicating with me by email accepts the risks of email communications and their consequences.

Please contact me on +91-8860189238 or e-mail thechambers.srs@gmail.com for further assistance.
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